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(i) Re: Securing early release of Indian Fishermen lodged in Pakistani Jails

Title: Need to secure early release of Indian fisherman lodged in Pakistani jails.
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SHRI P.S. GADHAVI (KUTCH): Sir, | request the hon. Minister of Home Affairs that the Coast Guard activity should
be expedited. Then this problem, which is an old problem, will be solved. Thank you.

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): Sir, we have already taken a decision to
strengthen the Coast Guard and we are going to have more boats. We are going to have more offices and men and
the protection that is required would be given to the people living in that area.

MR. SPEAKER : Thank you.



